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smooth and trouble-free telephonic com-
munications with distant markets. This
ultimately affects the development of this
area. ;

Therefore, I would request the Govern-
ment to convert the present exchange at
Pathanapuram into an automatic exchange
and thus fulfil the promise given to the
subscribers by the telephone authorities
five years ago.

(vii) Need for providing telephones in
houses of doctors of safdarjung
Hospital who are dealing with Neuro-
surgery cases
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(vili) Functioning of I.D.P.L, and incident
""" of'explosion in its plant at Muza-
flarpur
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(x) Need for schemes for providing drin-
king water to desert areas of Raja-
sthan
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